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must be taken up... (Jntemtptions) Now, the 
country should know it. We are speaking not 
only before you but we are speaking before 
the bar of Indian public opinion. And I want 
to make the Indian public opinion know that 
we are dead honest in passing these two Bills, 
and it is the Government which is sabotaging 
the work of the Rajya Sabha,, by preventing a 
discussion on the tw0 motions relating ito the 
families of. . . (Interruptions)- 

 

CALLING      ATTENTION      TO      A 
MATTER      OF    URGENT    PUBLIC 
IMPORTANCE 

Reported decision of the Organisation of 
Petroleum Exporting Countries to raise 
price °f Crude Oil and its likely 
repercussion on our Economy 

SHRI JAGDISH PRASAD MATHUR 
(Uttar Pradesh): Sir, I beg to call the 

attention of the Minister of Petroleum, 
Chemicals and Fertilizers to the reported 
decision of the Organisation of Petroleum 
Exporting Countries to raise price of crude oil 
and its likely repercussion on the economy of 
our country. 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILISERS (SHRI H. 
N. BAHUGUNA): Sir, the annual 
consumption of petroleum products for the 
year 1979 is expected to be around 30.5 
million tonnes of which around 4.1 million 
tonnes will be imported and the balance, 
namely, around 26.4 million tonnes will be 
produced by our own refineries. The total 
amount of crude which will be required to be 
imported during 1979 to supplement 
indigenous production of crude is expected to 
be 16.75 million tonnes. This quantity of 
crude would have cost us Rs. 14.24 crores at 
current prices. However, at the prices now 
announced by OPEC the total import bill for 
this crude will be Rs. 1566 crores. The cost of 
4.1 million tonnes of products to be imported 
will be Rs. 468 crores, making a grand total of 
Rs. 2034 crores. This ig approximately 10 per 
cent higher than it would have been if there 
had been no price hike. 

The implications of the OPEC price hike are 
being, carefully considered by the 
Government from all points of view. I would 
like to assure the House that whatever 
decisions are taken will be in the best interest 
of the national economy and that the smooth 
supply of petroleum products will be 
maintained under all circumstances. The 
House will appreciate that it is not possible for 
me to say anything more on this subject at this 
stage. 
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SHRI ARVIND GANESH KULKARNI 

(Maharashtra): Sir, the hon. Minister has 
given replies to various points and I do not 
want to take much of his time because he 
seems to be in a little hurry. I would only 
seek a few clarifications from him. Sir, 
actually what he has    replied to my 
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hon. colleague, Mr.    Mathur, namely the  
imports, know-how,     devaluation of Dollar, 
etc. are only the short-term problems.   And I 
can understand that. Sir, in this country, we    
appointed two committees, one in the 1950s 
called, the Energy Committee, and then the 
Fuel Policy    Committee in 1970. This Fuel 
Policy Committee has evolved a rational policy 
for this country to be followed on a long-term 
basis. Sir, I am coming to the    conclusion that 
with the euphoria of more foreign exchange 
coming to the coffers of the Government, the 
Government is on a spree of importing many 
things which really  amounts to  a  laxity  cf 
creating  an   atmosphere   of     credit-based 
imports, just like the one made under PL 480 
by our great friend, Mr. S. K. Patil, who was a    
Minister here and who showed that the    food 
was surplus.    Therefore, I would like to tell 
you, I would like to    warn you and your 
Government that the credit-based import is not 
a long-term solution to the problem.    The    
Fuel    Policy Committee has really evolved 
certain principles for strengthening this coun-
try's economic base.    In this connection, Sir, I 
would request you that a radical     
restructuring  of the  energy base of the 
economy    has to be attempted and the    
regulation of consumption has also to be    
attempted. For this purpose I do suggest to you 
that a little tightening of the belt for some 
persons, for some people,  who are the elite, 
who    consume more in this country as    
against the poverty-stricken people, that type of 
restructuring in the economy is    necessary. 
Only you yourself saying     that this also is 
under consideration won't solve the problem.   
We see at present that the conditions have been 
a    little bit liberalised because of the false 
notion of credit availability.   In this connection 
I do not want to    bring in any other  economic  
issues     because  you yourself are a very 
clever and intelligent person. 

 

I only want to know what my friend says about 
the synthetics etc., namely,  that even if it  costs     
more it is consumed by only ten    per cent f*id 
we do not care.    Very recently your 
Government  has     introduced  a  surcharge of 
ten per cent on production of cloth to support 
the standard cloth scheme, which is being    
used by the poor people.    Similarly, for   
fertiliser and for light diesel oil, which is being 
used by the tractor owners, particularly the 
farming community,    whereon our entire food 
base depends, and the taxi  drivers     and     
scooterwallas,     I would request you to 
prescribe a similar type  of  surcharge to     meet  
this extra cost; say the difference between Rs. 
1500 crores and Rs.    1,000 crores has to be met 
from the corporate sector, the elitist population 
of this country.  (Time bell rings).   For that pur-
pose you should say that the fertiliser and the 
farmer will remain mostly untouched.    You 
cannot commit it just now.   But the base should 
be changed and a radical restructuring should be 
made in the consumption    econ'omics whereby 
a long-term solution can   be found. 

SHRI H. N. BAHUGUNA: Sir, I am 
grateful to the hon. Member for his 
suggestions. We will certainly keep them in 
mind while deciding our future course of 
action. 

SHRI ARVIND GANESH KULKARNI: 
Very good. I have done your job. 

SHRi PRANAB MUKHERJEE (West 
Bengal): Sir, the hon. Minister has mentioned 
that the import bill for the full year taking 
petrol and crude into consideration will mean 
another Rs. 468 crores, if I have correctly 
heard his figure. Naturally he may take note of 
the other suggestions but they too will have 
economic implications, like enhancing the 
storage capacity will mean blocking your 
capital and money. I do not know in the 
present financial situation to what extent he 
would be in a position to do it. But if these  
Rs.  468   crores   are  completely 
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passed on t0 the consumer, it will have its 
effect on the price front. Therefore, I would 
like to know from the hon. Minister whether 
he has had any discussion with his colleague 
in the Finance Ministry for restructuring the 
excise duty because a considerable part of our 
revenue comes from excise duty on petroleum 
products. Therefore the question is whether he 
is in a position to absorb this additional 
burden by restructuring the excise duty 
without passing it on to the consumer. 
Secondly, Sir, has our representative failed in 
the Paris Conference mainly for the reason 
that somehow we have not yet been able to 
establish a rapport among the various 
developing nations as to how to utilise the raw 
material resources to the optimum advantage 
of the various developing countries? And 
whatever resources we have, we are trying to 
depend on them, and perhaps rightly, but in 
that process the developing nations in the 
ultimate analysis are hard hit. Therefore, ins-
tead of having the global approach and 
attitude, whether we can emphasise more and 
more on bilateralism not only to our mutual 
advantage but at the same time to explore the 
possibilities of depending upon our resources 
and getting the maximum advantage out of 
that situation, because I do not know how 
much time it will take to compensate our defi-
ciency in this particular area. Until and unless 
we are in a position to develop the alternative 
energy policy —and it is not easy to do it 
overnight—it will not be possible to solve this 
problem. Certain exercises are being made in 
this direction since the oil crisis in 1973, and 
the exercise is going on. But it will take time. 
Therefore, in between, an interim arrangement 
has to be there. I understand it but I would not 
like to disclose it; the Minister also knows it 
that we were in a position to enter into some 
sort of agreement with the various 
development funds Jn the Gulf countries. 
Whether he would lay more emphasis on it so 
that both the  countries, particularly the coun- 

tries of the    developing    group, are 
benefited by it. 

SHRI H. N. BAHUGUNA: Sir, I am grateful 
to hon. Pranab Mukherjee for giving us some 
advice on how to go at the absorption of this 
price hike. I can assure him that it will be our 
best endeavour to see that the economy is not 
hurt and the common man to the extent 
possible is not loaded with the additional 
responsibility. But how will it happen really 1 
and what may happen is very diffi -j cult to say 
immediately. It will take us some time before 
we can come to a conclusion. 

So far as hi3 emphasis and his broad hint 
at bilateral efforts between 

! the developing nations, especially the OPEC 
countries and India are concerned, I am one 
with him in the stand that we should try our 
best to build a rapport with them and also see 
what they can do to help us out of this 
particular situation in    terms of, say 

I for example, helping us in our developmental 
expenditure by giving us soft loans and so on. 
I am not sure whether we will succeed but we 
have been toying—even the previous Gov- 

! ernment was    successful tc some ex- 
' tent—with these ideas and the result of it has 

really been not very unfavourable. But this is 
a general policy of the OPEC countries that 
whereas in the matter of price, they will treat 
the developing and the developed nations in 
one and the same way, they do offer 
sometime soft credits tg strike off the load 
that accrues to the developing nations. And 
that effort will continue. 
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DR. MALCOLM S. ADISESHIAH 
(Nominated): Mr. Deputy Chairman, Sir, I 
have to bring three points to the attention of 
the hon. Minister, Firstly, I agree with, I think, 
hon. Member Yogendraji's point that at least 
the additional out-go on crude should not 
simply be added to the very heavy looming 
deficit that we are going to have in our balance 
of trade. It is being forecast. Therefore, this 
year our deficit wiH be about Rs. 1000 crores 
and the deficit from crude should not be added 
to that. If that is done I do not know whether 
our economy can stand this. That is one point 
to which I call the attention of the hon. 
Minister. The second thing to which I call the 
attention of the Minister is what has been 
referred to by others also, namely, that we 
should now look to our own resources. For 
that I commend what is being done by this 
Ministry and by the ONGC for intensifying 
off-shore and on-shore oil production. I think" 
that we should push this to the maximum that 
we can, not paying too much attention to 

the scare that is being raised about depletion. 

Secondly, I think the economy in the use of 
fuel which was going forward well till about a 
year ago—that is, replacement of coal in 
.place of fuel oil, replacement of fuel oil in 
place of HSD, replacement of HSD in place of 
petroleum—seems to have—at least ia my 
State of Timil Nadu—become some what slow 
in the last 12 months. The need for economy 
in the use of crude should be looked into by 
the Minister and pushed forward, as we were 
doing till about a year ago. Ia this connection I 
would call the attention of the Minister to the 
fact that the most wasteful use of crude is in 
regard to automobiles. The conver. sion co-
efficient of using petroleum in the automobiles 
is something like 5 to 20 per cent, which is the 
lowest in this country and I think that anything 
that can be done to save on the use of petrol in 
our automobilies should be looked into. 

Thirdly, I would say to the Minister that in 
addition to what has been said about the other 
sources of fossil oil, I think the use of bio-fuel 
which abounds in our rural countryside— 
namely, forests and forest products, grasses, 
leaves as well as cow-dung and so on—
should be further pushed forward. I do not 
know whether it comes under his Ministry or 
not. This is called bio-fuel. 

My last comment is to call the attention of 
the Minister to the fact that this is only a tip of 
the iceberg. There is going to be a long-term 
affect. The oil prices and energy prices are 
going to go on rising. The period of low 
energy prices is over now. And, therefore, his 
Ministry and our Government—th° present 
and future Governments—must be ready now 
for facing a regime of increasing oil prices. 
Here I want to say that all calculations made 
by the scientists, geologists show that at the 
present rate at which it is being used, our 
fossil fuel will be exhausted by the 
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middle of the twentieth century. This is not 
due to us. Ninety-nine per cent of our annual 
production of 7 billion tonnes of coal 
equivalent is consumed by the industrialised 
countries and we and others of the developing 
countries consume only l per cent. And, there-
fore, I think that the regime of higher energy 
prices is a regime with which our 
Government, our Minister and the Ministeries 
of the Government and the people have to live 
in the future. Moreover, I call attention to the 
point made by Mr. Mukerjee. I think that 
many of us don't know this. I said this at the 
time when the first OPEC oil Price hike took 
place. I think, perhaps, the Minister knows 
this. At that time I was in Europe and I found 
that in Europe, one barrel of oil was being sold 
for 10.739 dollars of which the European 
countries, which had done nothing to produce 
that oil, were obtaining 5.1 dollars and the 
countries which produced the oil, the Middle 
East countries, were getting only 0.853 
dollars. This was the situation which led to 
their raising the prices. I think, therefore, this 
suggestion to see whether on this ground we 
can absorb some of the increases should be 
looked into by the Minister. I think, for 
instance, that at the time the OPEC raised the 
price, there need not have been the need for it 
if in Asia or Europe the non-producing 
consuming countries had agreed to decrease 
their share per barrel of oil by 50 per cent, 
from six times that of the producer countries 
to 3 times. 

Finally, I would say to the Minister that my 
own prediction as an economist is that we are 
going to go in for a period of rising oil pries, 
rising fossil oil and energy prices, that the 
increase that has now been decided by the 
OPEC countries, let us remember, is because 
of the world inflation that has annualised now 
at 15 per cent and has actually reduced the real 
price to 5 dollars and in another three years it 
will be back to 3 dollars if the present rate of 
inflation continues. And what is being put out 
by the Western countries that    the    world  

inflation is due to OPEC oil prices is a 
canard. The Minister knows that it is not so. It 
is due to increased, supply of money in each 
country, increased deficit financing and 
various inflationary factors. 

SHRI H. N. BAHUGUNA: Sir I agree with 
the premise developed by the hon. Member in 
regard to the inflationary pressures the world 
is facing in its economy as a whole. So far as 
the fossil fields are concerned, as far as oil is 
concerned, the situation is not as alarming as 
it used to be looked upon by many 
futurologists in thi3 particular sector. Just 
recently, Sir, Mexico-has found an oil field as 
big as Saudi Arabian oil fields which are the 
biggest in the world today. Similarly, the 
Alaska field has come, the North Sea field has 
come and there has been a great deal of oil 
found out by the Chinese both on land and the 
sea between Taiwan and Japan, between 
North Korea, South Korea and Japan, between 
South Korea, North Korea and China. All sea 
base is supposed, from all calculations, to be 
full of oil. So the large amount of fear 
expressed on the ground that oil is only avail-
able in the Middle East or in some areas of the 
U.S.S.R, or in some areas of the U.S.A. and in 
small amount Mexico is all going wrong and 
more and more oil is being found out. 

I am sure that by the time of the turn of the 
century energy of various types, solar energy, 
wind energy, geothermal energy, all forms of 
energy would really have come in the grips of 
human race and, perhaps, then the whole 
concept of energy pricing etc. will have its 
own future. Nevertheless, what really is 
needed is to give a great deal of attention to 
all that technology, all that type of research 
and that type of hunt for oil in the country 
alongside with developing these new sources 
of energy. 

The hon. Member is quite right about 'bio-
gas fuel energy. We have been giving a great 
deal of attention 
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ta that. It is true that the distribution of work 
in the country has not been in the sense that 
the Energy Ministry is bifurcated in this 
country for long now. In fact, the Janata 
Government haa been really a continuation at 
least in this: there has been a total 
continuation of what was being done in the 
past for right or wrong. I am neither 
approving nor disapproving the situation. But 
the energy base ia now being looked after by 
tlie Ministry—in the Atomic Energy by the 
Prime Minister's Secretariat as was being 
done earlier. Solar energy and similar other 
types of energies are being looked after by 
different types of bodies. 

As far as the hon. Member's suggestion 
about the total outgo of this particular amount 
on crude and petroleum product is concerned, 
it cannot be just taken on the deficit budget of 
the Government. I think it is a realistic 
assessment of the situation but how to 
improve the situation is something which is 
still under our consideration. 
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SHRI KHURSHED ALAM KHAN 
(Delhi): Sir, I have to ask only one question 
from the Hon. Minister. He is such a 
sophisticated Minister and the people insist 
on more crude, both are very contradictory. 

Now, Sir, one thing I would like to ask. He 
is doing everything possible to let a 
favourable price for import. What is he doing 
about reducing the excise duty which has 
been increased tremendously during the last 
five, six years? Will the Minister or the 
Ministry consider giving some relief in the 
excise duty particularly to the essential 
services like transport, tractors and allied 
industries? They are very essential and a sort 
of a drawback of duty can be allowed on 
them when we are allowing drawback of duty 
to the embassy cars which draw gallons and 
gallons of petrol everyday at a cheap price. 

I want to say another thing regarding 
substitute. I know the coal trade is very 
difficult $W ^T# fT^lT# f 3W. But the hon. 
Minister, I hope, will try to make    
experiments on power 
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alcohol because power alcohol has been used 
in the past successfully, and, surely, if some 
research work is done, power alcohol can be 
found to be more useful for our transport 
purposes in this country. 

SHRI H. N. BAHUGUNA; Sir, I am happy 
that the hon. Member has raised a very 
relevant point. We have already constituted a 
group to examine the pros and cons, the 
methodology and other type of arrangements 
which are necessary to make use of power 
alcohol for propelsion. That is already being 
gone into, and I hope, some results will come, 
I agree with him that in view of the large 
amount of molasses and power alcohol that 
we have in the country and the large amount 
of sugar that we produce, something of that 
type should be done, and that group is already 
at it, and I hope some results will accrue. 

So far as the question of getting cheaper 
crude is concerned, I want to make it clear that 
it is not nossible for us to get cheaper crude 
from anywhere. In fact, I am not negotiating 
with anybody on it. It is not negotiable. I want, 
to make it clear that I am not negotiating on it 
with anybody lest an impression may go in the 
world about our friends who are giving us 
crude, because among the OPEC countries 
there is an understanding that no country will 
sell its crude at less than the OPEC price, 
otherwise they will get blacklisted. 

SHRI KHURSHED ALAM KHAN: There 
is no difficulty in giving drawback of the 
excise duty. 

SHRI H. N. BAHUGUNA-. I want to 
correct that position so that I do not face 
international complications with regard to 
those countries which are helping us to get 
crude from them ia a size much larger than 
they were doing previously in view of the 
Iranian difficulty which is staring us in the 
face. 

So far as the question of the excise duty 
and other things are concerned, 

all of them are germane to the question 
relating to absorption of price hike and they 
will certainly have to be gone into. 

 

The House then adjourned for 
lunch at forty-two minutea past one 
of the clock. 

THe House reassembled after lunch at 
nineteen minutes past three of the clock, Mr. 
Deputy Chairman in the Chair. 

REFERENCE TO    THE STATEMENT 
MADE IN     LOK  SABHA    BY SHRI 

CHARAN  SrNGH,     FORMER  HOME 
MINISTER 

SHRI BHUPESIH GUPTA (West Bengal): 
Sir, .   .   . 

 
(Interruptions) 

MR. DEPUTY CHAIRMAN: I thought we 
had finished it in the morning. 

SHRI BUDDHA PRIYA MAURYA 
(Andhra Pradesh): In view of this statement. 
Sir, an inquiry commission is necessary. This 
is the opinion of the former Home Minister. 
Can I read out? 

(Interruptions) 

 


